
23.11.2012                  J-       FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)
COURT NO. 20   (OS-F)   
HON'BLE MR. JUSTICE V.K. JAIN

   AT 10.30 A.M.
28. CS(OS) 1441/1990          SH. RAJENDERPAL SINGH BHATIA BN NAYYAR,MUNISH             
               Vs. SH. JOGINDER SINGH       VERMA,SANDEEP SHARMA,ANIL    
                                        SAPRA,SUDARSHAN RAJAN,MD     

                                QAMAR ALI,K.A SINGH,CH       
                                 AMARJIT,VIRENDER KUMAR,ASHISH

                                   KUMAR,RAJESH KAUL,VINOD      
                                   KHANNA,VIRENDRA              
                                  K,AMARJIT,K.A.SINGH,RAJAT    
                                    ANEJA, S. SETH MAHENDRAN,

SANDEEP AGGARWAL 


